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| TEM NO 7 Court No. 2 SECTI ON X

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
WRIT PETITION (CIVIL) NQ(s). 305 COF 2013

LALI T KUMAR & ORS. Petitioner(s)

VERSUS

NEW DELH MUNI Cl PAL COUNCI L & ANR Respondent (s)

(Wth appln(s) for interimRelief and office report)

Date: 29/05/2013 This Petition was called on for hearing today.

CORAM :
HON BLE DR JUSTI CE B.S. CHAUHAN
HON BLE MR JUSTI CE DI PAK M SRA
( VACATI ON BENCH)

For Petitioner(s)

Arun K. Sinha, Adv.
Kunkum Adv.
Rakesh Si ngh, Adv.

5=

Rakesh Kumar Khanna, ASG
Hari sh Prabhakar, Adv.

S. Nagaraj an, Adv.

Anj al i Chauhan, Adv.
Suryakant, Adv.

For Respondent (s)

SFSSS

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Tag with TANo. 21 inlANo. 4in 1A Nos. 411-412

Petition(G vil)No. 1699 of 1987, etc.

Status quo, as on today, shall be nmintained

meant i ne.

| ( DEEPAK MANSUKHANI ) | (MS. NEQ)
| Court Master Court Master

In

in

Wit

t he



